
IN THE CENTRAL ADMINISTRATI TRIBUNAL ; HYDERABAD BENCH 

AT HYDERABAD. 

R.P.NO.78/91 	 pate of Judgrnent3\U*kR!- 

in 
0.A.N0.867/91. 

1. p.Seetharam 
2. K.B.G.Tilak 

P.Chalapathi Rao 
M.Narasimha 
D.Vijayakumar 
J,Niranjafl Kumar 
A.S.Pathan 
s.Sudhalcar 
w.N.Chary 
M.Upender 
M.Bondyalu 
N.Mariadas 
D.V.Bhasker Rao 
G.PraSad 
B.Ranga Reddy 
V.Krishna Reddy 
p.Yeshwanth Rao 
Ch.Irmaiah 
p.John 
R.Tejan 
Ch.RajeshWar 
D.Krishna Reddy 
p.Ashok 
M.Ramesh Babu 
Smt. B.Rajamma 
S.Ramchander 
Guruva Reddy 
R.Kumar Babu 
Kumaraswamy 
V.Satyanarayarla Reddy 
B.Raoji 
ch.Somaiah 
Ch.Sham Rao 
G.Ramaiah 
K.Mohan Rao 

Vs.  

.. petitioners/Applicants 

chief General Manager, 
Telecommunications, 
A • P • circle, 
Door sanchar Bhavan, 
Station Road, 
Hyde rabad. 

chief Accounts officer, 
0/0 chief Geneal Manager, 
Telecommunications, Abids, 
Hyderabad. 

secretary, 
Dept. of Telecommunications, 
Govt. of India, 
Door Sanchar Bhavan, 
New Delhi. 	 .. Respondents/Respondents 

Petitioners/ 
Counsel for the/Applicants 	Shri S.Ramakrishna Rao 

Counsel for the Respondents/ : ShriJaganmOhan Reddy, 
Respondents Addl. CGSC 
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CORAM: 

Hon'ble Shri R.Balasubraiflaniafl, Meniber(Adnin). 

Judgment delivered by Hon'ble Shri R.Balasubrarflanian, 
Member(Admn) I. 

This review petition has been filed by Shri p.Seetharam 

and 34 others against the Chief General Manager, Telecommuni-

cations, A.P.Circ].e, Door Sanchar Ehavan, Station Road, 

Hyderabad and 2 others, seeking a revision of the orders 

not admitting the O.A.NO.867/91 through the orders contained 

in M.A.No.1072/91 thereon. In the M.A. referred to I have 

held that sufficient case for condonation of delay in filing 

the O.A. was not made out and hence dismissed the M.A. 

No.1072/91. Since the delay in filing the O.A. was not 

condoned the O.A. was hit by limitation and hence not 

admitted. In the review petition no apparent error has beer-

pointed out and no new material which was not available 

at that time has also been brought forth. Hence the 

review petition is dismissed. 

R.Balasubramanian 
Member(Adrfln). 

Dated: 	October, 1991. 	
2/ Dy.Registrf4rK 

To 
The General Manager, Telecommunications, 
A.P.circle, jyor Sanchar shavan, Station Road, Hyderabad. 
The Chief Accounts Officer, 0/0 Chief General Manager, 

Telecommunications, Abids, Hyderabad. 
The Secretary, Lept. of Telecommunications, Govt.of India, 

Thor Sanchar Bhavan, New relbi. 
One copyto Mr.S,Ramakrishna Rdo, Advocate, CAT.Hyd. 

S. One copy to Mr.M.Jaganmohan Reddy, Addl.CQSC.CAT.HycI. 
6. One spare copy. 
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